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Report of District Collector, Raipur in compliance of the order dated 
02.05.2023 and 17.07.2023 passed by Hon’ble National Green Tribunal 

in EA No. 04/2023 (CZ) In OA No.78/2016(CZ) 
Chhattisgarh Nagrik Sangharsh Samiti Vs State Of CG & Ors. 

 

 
1. Instant execution application has been filed by the applicant for execution of the 

order dated 23.09.2016 passed by the Hon’ble Tribunal in OA No. 78/2026 
(CZ) Chhattisgarh Nagrik Sangharsh Samiti Vs Principal Secretary, Nagariya 
Prashasan Vibhag, Raipur & ors.  
 

2. Hon’ble National Green Tribunal, Central Bench, Bhopal vide order dated 
02.05.2023 and 17.07.2023 in EA No. 04/2023(CZ) Chhattisgarh Nagrik 
Sangharsh Samiti Vs State of Chhattisgarh & Ors directed the District Collector, 
Raipur to submit a report with respect to the actions taken to comply with the 
directions passed by the Hon’ble Tribunal vide order dated 23.09.2016. 
 

3. At the outset, the undersigned tenders his unconditional apology for the 
inadvertent delay in filing the compliance report before the Hon’ble Tribunal. It 
is humbly submitted that the undersigned has the highest regard for the orders 
passed by the Hon’ble tribunal and has taken effective steps to comply with the 
directions passed by the Hon’ble Tribunal. 
 

4. The actions taken by the district administration for compliance of the directions 
dated 23.09.2026 passed by the Hon’ble Tribunal in OA 78/2016 are as 
follows:- 
 

i. Erection of pandals and welcome gates –  
In compliance of the directions passed by the Hon’ble Tribunal, District 
Administration has initiated actions against the persons erecting puja 
pandals and welcome gates in violation of the directions passed by the 
Hon’ble Supreme Court, Hon’ble High Court and Hon’ble NGT from 
time to time. The local administration and police officers have been 
directed to keep a check on such pandals and welcome gates during the 
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festive season. Action was initiated against two societies for erecting 
pandals and welcome gates in violation of directions of courts. Copy of 
notices dated 24.09.2022 have been enclosed as Annexure R-2    
 

ii. In furtherance to the directions passed by the Hon’ble Tribunal with 
respect to the compliance of Noise Pollution (Regulation and Control) 
Rules 2000, the State Government has also issued orders dated 
06.03.2010, 28.12.2015 and 04.01.2016 for ensuring effective 
implementation of the Noise Rules in the State. The undersigned has been 
taking the required measures for compliance of the above stated orders. 
The State Government Orders dated 06.03.2010, 28.12.2015 and 
04.01.2016 have been enclosed herewith as Annexure R-3 (COLLY) 
 

iii. The undersigned has issued letter dated 20.05.2022 directing all the Sub-
Divisional Magistrates and all Police Station in-charges to initiate actions 
against the persons using loudspeakers without permissions. Copy of 
letter dated 20.05.2022 has been enclosed as Annexure R-4. 

 
iv. 05 inspections teams were constituted vide order dated 23.03.2022 to 

carry out spot inspections from time to time in order to ensure the 
compliance of Noise Rules 2000. Annexure R-5. 

 
v. 05 inspections teams were constituted vide order dated 13.01.2017 to 

carry out spot inspections from time to time in order to ensure the 
compliance of Noise Rules 2000. Annexure R-6. 

 
vi. The undersigned wrote a letter dated 06.10.2021 to Superintendent of 

Police, Raipur to comply with the directions of the Hon’ble High Court of 
CG at Bilaspur passed in WP 112/2016 order dated 06.12.2016. 
Annexure R-7.  

 
vii. 05 inspection teams were constituted vide order dated 30.12.2022 to 

control noise pollution from time to time in order to ensure the 
compliance of Noise Rules 2000. Annexure R-8.  
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viii. The office of Deputy Inspector General of Police and Senior 
Superintendent of Police, District Raipur has made 149 cases between 
01.10.2022 to 31.05.2023 against the accused under Kolahal Adhiniyam 
and Motor Vehicle Act. The list is enclosed here as Annexure R-9.  

 
ix. The undersigned vide order dated 23.03.2023 banned the use of 

loudspeakers without prior written permission till further orders. 
Annexure R-10.  

 
x. According to the report received by the Police Department. Following 

action has been taken –  
 
a) 91 matters were registered in the year 2017, 45 matters were registered 

in the year 2018, 34 matters were registered in the year 2019 against 
playing Sound Box, DJ etc. 

b) From January 2023 to July 2023 a sum of Rs 40,000/- Summons fee 
was collected against the Pressure horn under Motor Vehicle Act.  

c) From January 2023 to July 2023, 121 matters were registered against 
modified silencer causing noise pollution and a sum of Rs 6,08,500/- 
Summons fee was collected.  
Annexure R-11 (Page 01 to Page 17) 

 
xi. In compliance with the order dated 17.07.2023 of the Hon’ble Court, the 

report issued by the Regional Officer, Chhattisgarh Environment 
Conservation Board, dated 21.07.2023 regarding Noise Pollution and Air 
Pollution is enclosed as Annexure R-12.  
 

xii. 05 teams were constituted vide order dated 18.10.2022 in compliance to 
the order passed by Hon’ble National Green Tribunal, Principal Bench 
New Delhi with respect to firecrackers. The teams have been ordered to 
ensure necessary action while establishing necessary coordination in their 
respective police station area while continuously checking the firecracker 
shop/ site located. Annexure R-13.  
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xiii. At the time of festivals, the firecracker traders are called by the 
undersigned and they are informed about the instructions of the Hon’ble 
Court and the Government and are directed to follow it.  

 

It is most humbly prayed that the undersigned has been taking efforts to comply with 

the directions passed by the Hon’ble Tribunal. The undersigned begs to plead apology 

for the delay in filing of the said report. Hon’ble Tribunal may kindly be pleased to 

take the above stated compliance report on record.  

 

 

 

 

 

   
District Collector 

Raipur, Chhattisgarh 
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